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MU. DEPUTY SPEAKER : There art and Conduct of Business In bok Ss*rfm
no other amendments. in its application *o motions to t takiijg

w*0 consideration and passing of the 
The question is : Bmttgwicy Risks fUo4erf l̂CiMS>4 w» mu
“That clause* 5 to 17, CJauae I, the
Enacting Formula and the Title stand The motion was adopted
part of the Bill/’

The motion was adopted

Clauses 5 to 17, Clause 1, the Enacting 
Formula and the Title were added 

to the m il

SHR! YESHWANTRAO CHAVAN : I 
beg to move:

“ That the Bill, as amended, be pasted"

MR. DEPUTY SPEAKER: The question
is

“That the Bill, as amended, be passed** 
The motion Has adopted
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Svsfknsjon or Pnovwo to  Rtrfcu 66 nt 
Rbswbct or Eusmimcr Rxtxa
(UNPRBTAriJtfGS) IfUfUHJMC*

Bt m*

THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN): I bog to 
move :

"Thai this Housejdp suspend the proviso 
to Rule 66 of the Rules Of Procedure 
and Conduct of Business in Lok Sabha 
in its application to motions for taking in 
to consideration and passing of the Emer-
gen^ Risks (Undertakings) Insuranc 
Bill, 1971,**

MR, DEPUTY SPEAKER The in** 
don i s :

«Tfcw this House do $ttipe»dtlte prov-
iso to Rule *6 of theRtdesofProcedut*
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EMERGENCY RISKS 
(UNDERTAKINGS) 
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THE MINISTER OF FINANCE (SHRI 
YESHWANTRAO CHAVAN) : I beg to 
move :*

“That the Bin to make certain provisions 
for the insurance of certain property in 
India against damage arising from em*r«. 
gooey risks and for matters connected 
therewith or incidental thereto, be taken 
into consideration.”

Sir, I have practically the same argu-
ment* which I gave for the ottor BIH That 
w as  for “goods” and this is far “ Undert*- 
king*’’ Including factories. I do not think t  
need take the time of the House in repeating 
the same arguments.

SHRI JYOTIRM0Y BQSU (DJamoto* 
Harbour): I  am not wanting to rub things 
m o  the skon.......

MR. OEWJTY SPEAKER: Order,
order.

SHRI JYOTIRMOY BOSU: Why are 
you so anxious to save the Government fo i 
ha feitares and lapses ? You talk about 
relevancy even if we sayone line. At toaat 
there should bo m  appearance of 
lity.

Mr. Otavan lias not cleared one thing, 
b t e  ftfa g  » ,  a  nitataDW , give gammt 
Wfcwwi pM ioytt loMto thl< tofW w ttod. 
If am, wtat h  me « * »  ?

*M w » d  w lft the oommmMm *  tin  tW iilw t,


